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IN THE CUSTOMS, EXCISE & SERVICE TAX APPELLATE

TRIBUNAL
REGIONAL BENCH : ALLAHABAD
COURT No. I
E/CROSS/176/2008

APPEAL No. E/580/2008-EX|SM]}
(Arising oul of Order-in-Appeal No. 188-CF/LKO/2007 dated 12/12/2007
passed by Conunissioner of Central Excise & Cusloms {(Appeals),
Lucknow) N
C.C.E. Lucknow Appellant
Vs. "
Shree Bhawani Paper Mills Respondent

Appearance:

Shri Rajeev Ranjan JC(AR) for Appellant
Smt. Babita fain, Company Secretary Tor Respondent R
CORAM:; ;

Hon’ble Mr. Anil Choudhary, Member (Judicial)

Date of Hearing : 05/05/2017
Date of Decision 05/05/2017
FINAL ORDER NO..FQ4H L/ 2ea

Per: Anil Choudhary
The present appeal is fitfed by the Revenue against Order-in- i
Appeal No. 188-CE/LK0/2007 dated 12/12/2007 passed by

Commissioner of Central Excise & Customs (Appeals), Lucknow.

2. Heard the parties. Appeal is dismissed under the Litigation
Policy, as the amount in dispute is less than Rs. 10 lakhs, Cross

Objection is also disposed of,

(Dictated and pronounced in Court)

\/}( -Sd/..
{ANIL CHOUDHARY)
Member(JUDICIAL)

Ankit




